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<\,L/ Order dated 13,006,905

\QMW Heard Mr. A. Swain, Ld, Counsel appearing for
M the applicant and Mr, R.N. Mishra, 1d. Addl. Standing
//Counsels(m whome a copy oOf this Briginal Application

' has already been served,

S IR SRy In course of hearing of this case , Mr. Swain,

—

Ko ~{\c\ L Ld, Coungel for the applicant ,has filed a memorandum

S A O seeking permission to withdraw this Original Applicati.
R N I e S

Ls—\\:v?y Foenewt=a) | one Having heard the Counsels for both the partiqs/
the prayer to withdrew this Original Application

he S b 6 £ 502/05 is hereb ted

\6\\,\6;‘5/' o 02/0 s hereby granted.,

This Original Applicati“n is accordingly.

disposed of being withdrawn.
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send coples of this order to Respondents
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along with copies of Q.A le free copies be

handed over to the Counsels for both the partiese.
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